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Title: Introduction of the Nuclear Safety Regulatory Authority Bill, 2011.

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS AND MINISTER OF
STATE IN THE PRIME MINISTER'S OFFICE (SHRI V. NARAYANASAMY): Mr. Deputy-Speaker, Sir, I beg to move for leave to
introduce a Bill to establish an Authority and such other regulatory bodies for regulation of radiation safety or nuclear safety
and achieving highest standards of such safety based on scientific approach, operating experience and best practices
followed by nuclear industry and to ensure that the use of radiation and atomic energy in all its applications in safe for the
health of the radiation workers, members of the public and the environment and also to establish a Council of Nuclear
Safety to oversee and review the policies relating to radiation safety and nuclear safety and to provide for matters
connected therewith or incidental thereto.

MR. DEPUTY-SPEAKER: The question is:

"That leave be granted to introduce a Bill to establish an Authority and such other regulatory bodies for
regulation of radiation safety or nuclear safety and achieving highest standards of such safety based on
scientific approach, operating experience and best practices followed by nuclear industry and to ensure that
the use of radiation and atomic energy in all its applications in safe for the health of the radiation workers,
members of the public and the environment and also to establish a Council of Nuclear Safety to oversee and
review the policies relating to radiation safety and nuclear safety and to provide for matters connected
therewith or incidental thereto."

 

The motion was adopted.

SHRI V. NARAYANASAMY: Sir, I introduce the Bill.

 


